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CP No. 36/ND/2015
Shri R.K.Singh, advocate for the petitioner. Shri Shahid Kazmi proxy for the
respondent. Additional documents are filed by the petitioner. The respondent
is equally at liberty to file documents, in rebuttal, if any.
Hence, further opportunity is granted for filing such document
within two weeks and to serve an advance copy thereof to the petitioner.
The matter be listed on 8" December. 2017,
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